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Pradesh and the number of workers died 
of this dise8sc; 

(b) whether it is due to ,iliea dust on 
the workers; and 

(c) if so, the steps taken by the Govern-
ment for the installation of dust-pollution 
controlling equipment in these factories? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOOR (SHRI P. A. 
SANGMA) : (a) to (c) The information 
is being collected and will be laid on the 
Table of the House. 

[JJ;nglish] 

ELIMINATION OF CHILD LABOUR 

1864. SHRI BOLLA BULLI RAMA-
lAH : Will the Minister of LABOUR be 
pleased to state : 

(a) whether the Government have con-
vened a meeting of employers in the beedi. 
glass and carpet industries, which employ 
child labour on largest scale; 

(b) if so, the main purpose of this 
meeting; 

(c) whether a similar meeting of State 
Government was also held recently; 

(d) if so, the outcome of the talks held; 

(e) whether any concrete t>[oposaI5 have 
been reached for eliminating the child 
labour in these sectors; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
!\'II~ISTRY OF LABOUR (SHRI P. A. 
SANGMA) : (3) Yes. Sir. 

\b) The main purpose of the meetmg 
was to seek the support of employers in 
eliminating the practice of child labour. 

(c) No, Sir. 

(d) to (f) The employers assured 
support to the govt. programmes for tack-
ling the problem of child labonr and 
endorsed the proposal for paymt:llt of uni-
form minimum wages to adults and chil-
dren. Employers organisations further 
expressed their willingness to take up 
industry specific projects for the welfare of 
child labour. 

NON-UTIUSATION OF UNDP ASSIS-
TANCE BY NCB 

1865. SHRI PRlmVIRAJ D. CHA-
VAN : Win the Minister of FINANCE. 
be pJeased to state : 

(a) whether UNDP has decided to with-
draw $ 20 million fund prov:ded to Nlu-co.. 
tic Control Bureau for modernisation, 
including purchase of helicopters, latest 
<:ommunication equipment and computers, 
due to non -utilisation of the fund durini 
the last two y.ears; 

(b) if so, the details thereof; and 

( c) the reasons for non-utilisation of 
funds by the Narcotic Control Bureau '} 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M. V. 
CHANDRASHEKHARA MURTHY) : 
(a) No, Sir. The total assistance of US 
$ 20 million under the UNDCP Proje~'( is 
nct meant exclusively fOr the Narcotics 
Control Bureau. The Project does not 
also dllvisage purchase of helicopter(s). 
Substantial amount of the funds in the 
NCB related project have been utilised. 

(b) and (c) Do not arise. 

COFFEE BOARD 

1866. SHRI R. DHANUSKODI AHI-
THAN : Will the Minister of COM-
MERCE be pleased to state : 

(a) whether it is a fact that the mainte-
nance of Cofre:;: Board has become two 
expensive; 

(b) if SO, the details thereof; 
(c) whether the Government are aware 

of the steep hike in the prices of calfee in 
tbe recent montbs; 

(d) if so, whether the small coffee gro-
wers have demanded higher price fOT their 
produce: and 

(e) if so, the action taken by the Gove-
rnment in the matter ? 

THE MINISTER Of' STATE IN THE 
MINISTRY OF CIVlL SUPPUES AND 
CONSUMER AFFAIRS AND PUBUC 
DISTRIBUTION AND MINISTER OF 
STATE IN THE MINISTRY OF COM-
~fERCE (SHRJ KAMALUOOIN AH-
MED) : (a) No, Sir. 




